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HON. MR. A.K . MISRA MEHBER(A) ■

For a p p l ic a n t  S h r i  P raveen  Kumar. For 

r e s p o n d e n ts  S h r i  N.K . A garw al.

Ctounsel f o r  th e  p a r t i e s  t / d  a g r e e  t h a t  th e  

O .A. b e d is p o s e d  o f  f i n a l l y  in te r m s  o f  th e  r e l i e f /  

in t e r im  r e l i e f  c la im e d  in  th e  O .A .

A f te r  h e a r in g  th e  c o u n se l f o r  th e  p a r t i e s ,  t h i s

O.A. i s  d is p o s e d  o f  w ith  th e  d i r e c t i o n s  t o  th e  r e s p o n d e n ts  

to  ta k e  a  d e c i s i o n  w ith  r e g a r d  t o  th e  a p p l ic a n t  s u b j e c t  

t o  ijfee e l i g i b i l i t y  in  th e  l i g h t  o f  th e  l e t t e r  d a te d

1 1 th  J u ly  2002 i s s u e d  b y  th e  o f f i c e  o f  th e  penel?al_M anager  

an n exed  as A nnexure No. A -5 in  th e  O .A . w it m n  a p e r io d  o f  

. th r e e  m onths from  th e  d a te  o f  r e c e i p t  o f  t h i s  ord er*

The O.A* i s  d is p o s e d  o f  a s  above v /ith o u t  any o r d e r  

a s  t o  c o s t s .
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